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States will be able to fall back upon 
a common reserve force in case of an 
emergency whenever there is trouble 
in one of the States which is a party 
to the common reserve force.

Shrl Braj Raj Singh: May I know 
whether this formation of a common 
police force is a step only m integrat
ing different States which are contigu
ous to each other’

Shri G. B. Pant: There i« no such 
intention behind it, but if the States 
desire to join hands in other matters 
those proposals can be considered

Free and Compulsory Primary 
Education 
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I Shri Ajit Singh Sarhadi: 
^Sardar Iqbal Singh.

Will the Mjrubtei of Education be 
pleased to refer to the reply given to 
Starred Question No 478 on the 2nd 
December, 1958 and lay a statpment on 
the Table showing

(a) whethei Un Government have 
received the comments and sugges
tions of the State Governments on the 
draft legislation for introduction of 
free and compulsory primary Educa
tion as recommended by the All India 
Council for Elementary Education.

(b) if so, the nature of their views, 
and

(c) progress made so far in working 
out details and financial implications 
of the scheme’

The Minister of Education (Dr. K. 
L. Shrimali): (a) Yes, Sir A few 
replies have been received

(b) The views contained in those 
replies are generally in support of the 
main provisions of the draft legisla
tion.

(c) Preliminary estimates have been 
received from some States but the All- 
India requirement will become known 
only when the estimates prepared by 
all the State Governments and Ad
ministrations are received

Shri Ram Krishan: In the statement 
I find that a few replies have been 
received May I know the names of 
the States which have given their 
replies’

Dr. K L. Shrimali: So far the com
ments of the Governments of Andhra 
Piadesh, Madras, Bombay, Bihar and 
Uttar Pradesh and of the Union Terri
tory of Delhi havf been received

Shri Ram Krishan: May I know whe
ther any Slate has introduced free 
and compulsory education7

Dr. K. L. Shrimali: In some limited 
areas quite a number of State*; have 
introduced legislation

Pandit D. N. Tiwary: May I know
whether Government have any idea 
as to which of the States have so far 
introduced free primary education in 
their States’

Dr. K. L. Shrimali: I have already 
answered this question previously

Mr. Speaker: A few States have in
troduced free and compulsory educa
tion in some portions of the State
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Shri AJit Singh Sarhadi: Is it the
intention of the Government to sub
sidise «the States m this regard, that 
is, in the mattei of compulsory edu
cations’

Or K L Shrimali' Yes, Sir
Shri S. C. Samaata. What is the in

tention of the Government where* the 
percentage of money that will be re
quired for its introduction is con- 
corned''

Dr. K L. Shrimali: All these matters 
havr to be determined in thi Third 
Five Year Plan

Shri Hem Barua* May I know 
whether it is a fact that at the 26th 

'meetmg of the Central Board of Edu
cation the hon Education Minister 
said that financial difficulties have 
caused the Government to cut down 
the target from the age group of 6— 
14 to 6—11’  If so, have Government 
examined thi> financial implications 
likely to be 'nvolved in the one great 
and compared it with the financial im
plications hkel\ to be involved in the 
other target’

Dr. K. L. Shrimali The Second Five 
Year Plan gives some indication of it 
and after a good deal of discussion it 
was found that though 6—14 age group 
is our ultimate target it is not likely 
to be fulfilled in the near future 
Therefore the panel of the Planning 
Commission reduced the target and 
suggested that we should approach 
the problem more realistically The 
target has now been reduced to 6— 11 
age group That too will require a 
large amount of money and is likely 
to be fulfilled onlv at the end of the 
Third Five Yepi Plan

Shri Panigrahi: May I know the 
total number of students m the coun
try now receiving free and compulsory 
primary education and the total 
amount of money spent so far by the 
Government of India on this account7

Dr. K. L Shrimali: I shall require 
notice for answering this question
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Election Expense*

f  Shri Osman Ali Khan:
^ Shri Subbiah Ambalawi:

Will the Minister of Law be pleased
to ^tate ‘

(a) whether Government is con
sidering any proposal to reduce the 
expendituie on the conduct of elec
tion m future, and

(b) if so, what are the proposed 
measures’

The Minister of Law (Shri A. K
Sen): (a) and (b) The Election Com
mission have under consideration 
several measures lor the reduction of 
expenditure from public revenues in 
the conduct of elections Some of 
these are possibility of greater utilisa
tion of agencies like Gram Panchayat* 
in rural areas, the printing o f fib*




